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far in excess of the prescribed period 
of their tenure; and 

(b) whether Government propose to 
hlake no f'xception in the observanee 
o()f the rule relating to the rotational 
transfers in caSe of Engineers with no 
&peri"al training for such long periods? 

The Mlnisl<'r of Defence (Shrl Y. B. 
f";bavao): (a) No. Sir. There is no 
prescribed tenure of service for MES 
<.'lvilian offlcer~ in Delhi. As regards 
St'rYlce Officers in the MES. no officer 
has exceeded the prescribed tenure of 
four years in any appointment. 

(b) Does not arise. Government is. 
however, examining the question of 
transferring some of these civilian 
officers subject to administrative 
<'Ollvenience. 

Spedal ServICd Funds for reeonatrue-
Uoo and RehablmaUOIl 

5011. Shri A. V ..... bavaa: 
Shr1 Manobanm: 

Will th,· Minister or Defence be 
pJeued to state: 

(a) the amount paid to the States 
and Union Territories so far under the 

Special Services Fund for Reconstruc-
tion and Rehabilitation; 

(b) the amount allotted to the States 
and Union Territories from the Fund; 
and 

(C) the .teps taken to expedite out-
standing payments trom the Fund~ 

The MIDloter of State In the MlDIstry 
91 Defence (Sbri A. M. Thomas): (al 
and (b). A statement indicating the 
amounts allotted and paid to the 
StateslUnion Territories is laid on the 

Table of the House [Placed i" Library. 
S,·,· No. LT-6262/66J. 

'(") ThOSe State Govemments to 
w hom their shares have not been paid 
ha\~e been requested to expedite set-
hng up of the State Managing Commlt-
1e~s for the administration of the FuDd 
.0 that their shares may be re\eaaed. 
to the Secretaries of those Committees. 
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